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urge upon the Union Government to
consider affiliating this College with
the Indian Council of Agricultural
Research or any other agricultural
university. 1 would also request the
Government to take immediate steps
for completion of the new site and
its approach road. The people of
Nagaland are throbbing with a new
life, they are seeing new horizons.
Hence, there is need to understand
the need for agricultural development

in Nagaland.

In the interest of proper develoiﬁ-
ment of agriculture in Nagaland and
the other North Eastern areas of the
country, it is _necessary that the
Central Government may look into
the affairs of this College and also
extend financial assistance in order to
improve ang promote the training of
agricultural scientists so that Nagaland
and the adjoining areas, served by
this College, are properly developed
and agriculture is placed on a sound
footing.

14.46 hrs,

*DEMANDS FOR GRANDS, 1981-82
—Contd,

Ministry of Information and Broad-
casting

MR, DEPUTY-SPEAKER: Now,
item 10—Discussion and Voting on the
Demands for Grantg under the control
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of the Ministry of Information and
Broadcasting.

The House will now take up dis-
cussion and voting on Demand Nos.
61 to 63 relating to the Ministry of
Information anq Broadcasting, for
which six hours have been allotted.

Hon, Members whose Cut Motions
to the Demands for Grants have been
circulated may, if they desire to move
their Cut Motions, send slips to the
Table within 15 minuteg indicating
the serial numbers of the Cut Motions
they woulq like to move.

A list showing the seria] numbers
of Cut Motions to be nf6ved will be
put up on the Notice Board shortly.
In case any Member finds any dis-
crepancy in the list, he may kindly
bring it to the notice of the officer at
the Table without delay.

Motion moved:

“That the respective sumg mnot
exceeding the amounts on Revenue
Account and  Capital Account
shown in the fourth Column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to complete the sums
mecessary to defray the charges that
will come in course of payment
during the year ending the 31st day
of March, 1982, in respect of the
heads of demands entered in the
second column thereof against
Demand Nos. 61 to 63 relating to
the Ministry of Information and
Broadcasting.”

*Moveg with the recommendations of the President,
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Demands for Grants, 1981-82 in t of Ministry of I ion and B i i
Jor Gr 08 mmwg'dms?‘:{‘qu roadcasting submitted to the

No.of Name of Demand

Amount of Demand for Grant Amount of Demand for Grant

Demand on account voted by the submitted to the vote
House on 31-3-1981 of the House
1 2 3 4
Revenue Capital Revenue Capital
MINISTRY OF INFORMATION Rs. Rs. ¢ 1 Rs.
AND BROADCASTING
61, Ministry of Information and
Broadcasting 16,87,000 84,35,000
62. Information and Publicity . 4,26,29,000 24,70,000  21,31;16,000 y 23,51,000
63. Broadcasting . . . 14,47,07,000 5,60,75,000 -~ 72,35.33,000  28,48,73,000

*MR. DEPUTY SPEAKER: Prof.
Rup Chang Pal, your party has been
allotted 22 minutes,

PROF. RUP CHAND PAL
(Hooghly): Mr, Deputy-Speaker, Sir,
the first thing that I would like to
take up is the performance of the All
India Radio, Akashwani, and the
Doordarshan, I do not know whether
vou are aware that these days the
people of the country have started
describing the All India Radio as ‘All
Indira Radio’ and the Doordarshan as
‘Devidarshan’, The All India Radio
:*and the TV, have miserably failed
in serving the domocratic interestg of~
the people. They are being used in a
very discriminatory manner to fulfil
the narrow partisan interests of the
ruling Party. There are many
instances. Even if we analyse the
coverage of the Parliamentary pro-
ceedings, we will come to the con-
clusion that very scant respect is
paid to Opposition viewpoints, Some
Opposition leader very recently came
out with an analysis of the time
devoteg to different Parties, the ruling
Party and the Opposition, and he has
shown—and it has not been contest-
ed— that more than 20 per cent of
the time is devoted to the Prime

Minister, We have no objection to
that—the Prime Minister projecting
the national viewpoints, the develop-
ment and government policies; these
should be covered. But there is a
very delicate dividing line between
Mrs. Indira Gandhi as the Party
President and Mrs, Gandhi as the
Prime Minister, and that delicate
division is not attended to, not taken
care of. We have seen that only 5
per cent or even less than that of the
time is given to the Opposition. There
are to-day in India a few non-
Congress (I) Governments, You
know less than 2 per cent of the time
is given to the State Governments, the
non-Congress (I) Governments and
the Oppsition Parties. Not only that,
the Government are utilising both |
the All India Radio and the Television
with their complete control over them.
A few days back, in one symposium,
the hon, Deputy Minister described
Al] India Radio as not more than a
Government Department, It is not
more than a Government Department,
After 33 years we have to listen to
that. We have heard that in this
very House on s0 many occasions.
There were discussions and demands
for autonomy of the All India Radio
and later on, the TV. We remember
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and recolleet that once Pandit Nehru
was asked and he mace a candid
point that these two medja—at that
time there was only All India Radio
should be on the BBC model but he
said that they had difficulties to allow
that sort of autonomy at that time.
Later on the Chanda Committee was
set up and we all know its recom-
mendations, They were never put
into effect. Then came the Verghese
Committee, We are sorry to say that

even the Janata people who promised

so much could give only very little.
It gave something—that after the
ruling Party speaks, after the ruling
Party leaders speak, then the Opposi-
tion viewpoints will alse be pro-
pagated and it will be allowed during
the elections, And all these things
came. But before theyv could honour
their own pledge, their Government
fel, We know all thege things.
During all these 33 years, for
30 years there were Congress rulers
and now after 30 years we hear from
the Deputy Minister that All India
Radio is nothing more than a Govern-
ment department.

Now if the monopoly control of
the Government continueg to be there,
what are we seeing? It has started
losing credibility completely and we
cannot accuse them if people have
started describing it as ‘All Indira
Radio’,

I would only refer to 2 or 3
examples as I have not got enough
time, On the 24th of January the
Chief Minister of a particular State,
the Chief Minister of Kerala wanted
to make a speech, He wanted to use
the AIR Station in his State, But
what was the treatment meted out
to him? You know all that. Several
arguments were put forward to cover
that up—technical fault, mismanaging
by some officer, that disciplinary
action will be taken if there was any
fault on the part of any officer, etc.
Sir, it is not that simple. This is a
deliberate anq calculated approach
of the Government to curb the voice
of dissension, So it has blacked out
the Opposition viewpoint, to black
out the achievements of the non-
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Congress (I) Governments, parti-
cularly the Left-front and Left and
Democratic Front governments. Ewven
if at any time by accident some
opinion or some view point of any
Opposition leader was put on the air
or it came on the TV, what do wyou
find? It comes out of context. It
comes in a completely distorted
manner, It does not carry anything
of what he means to say to the people,
It has been admitted by some big
officers in some meeting that that has
been done, the Opposition viewpoint
completely distorted and suppressed.
On the other hand, I can give you 2
or 3 examples. 1 am not happy
to refer to that because our own
colleague, Shri Sanjay Gandhi, is
dead. But still when Shri V, V.
Giri, the former President of India
had passed away and Shri Sanjay
Gandhi, a colleague ¢/ ours—we are
sorry that we have lost him—also
passed away at that time, what was
the amount of coverage the former
President of India was given? At one
stage the people of India were amazed
to see that the whoie time was taken
to cover Shri Sanjay Gandhi. We have
np objection to  that. Yes, that inci-
dent should be referred to but it should
be given coverage not at the cost of. -

MR. DEPUTY-SPEAKER: Mr. Pal,
please do not raise any centimental
issues.
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PROF. RUP CHAND PAL: Sir, one
kisan mela took place on the opening
day of the present Budget Session and
what did the people see! It was given
advance publicity but in the case of
the Opposition view point on that event
is not covered. This is the situation.

MR. DEPUTY-SPEAKER: For
your information I may state that
Shri Zail Singh went in a speecial
flight on behalf of the Government
of India to honour Mr, Giri. I also
went along with him_ Prof. Madhu
Dandavate also went. They gave
that much of respect to Mr, Giri.

PROF. MADHU DANDAVATE: That
is a different air. We went by plane.

PROF. RUP CHAND PAL: Sir, my
point is that it is compleiely a Govern-
ment stronghold. It is being used for
partisan purposes. Iv is biased and
discriminatory. The time has now
come for all of us to sefiously think
that even at this la‘e stage if we do not
give serious consideration to this ques-
tion of autonomy then these two power-
ful media will very soon lose their
ecredibility completely in our country.

Sir, as regards the demands of the
employees on severa] occasiong the
question has come up and promises
have been made but still the employees’
demands have not been met. [ would
request the hon.  Minister who is a
very enthusiastic and who is very
much.. .

MR. DEPUTY SPEAKER: He is pro-
labour also.

PROF. RUP CHANp PAL: Although
sometimes his energy and enthusiasm
is for a particular colour and colour TV,
he is full of energy. I like him very
much. I would request him to look to
the interests of the employees, namely,
engineers and others.

Sir, AIR and Doordarshan should
devote more time to the interests of
the weaker sections to make people
fully aware of the social evils like
dowry and sati syslem and to propa-
gate progressive ideas.

15 hrs.

I request the hon. Minister to see
that the demands of the backward
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regions of the country, particularly

those of the North-Eastern Regions,

who have a sense of deprivation, are

met as early-as possible, wth both

extension and upgradation of the sta-

tions which are there,

Next I come to a few demands of
West Bengal. We are happy that the
demands for Asansol and Murshidabad
relay centres have been met. But we
are very sorry that the demand for
Midnapore relay cz2nire has not been
met. We do hope that the case of
Midnapore will also be considered
sympathetically and the needful done
as early as possible.

Here there is one point which I
would like to stress. The other day
the Hon. Minister stated that Rs. 27.52
lakhs has already Leen spent on Asan-
sol Relay Centre. But here I have got
a local newspaper which says that the
District Administration is not at all
aware of any such thing; they are not
aware of any land acquisition steps
being undertaken; and so on and so
forth. In the light of this statement, 1
would like the hon., Minister to clarify
the matter when he replies 1o the de-
bate. -

Then we come to the question of
Films. We in West Bengal gre very
much hurt on a very relevant ques-
tion. We framed the Draft Film Bill
Yesterday the Deputy Mirister made a
categorical statement in the other
House stating that the Ministry of Law
has said that it is unconstitutional, it
is violative of fundamental rights and
so on. You know that the Film In-
dustry in West Bengel is suffering very
much. We are not against any parti-
cular language or anv other particular
region. We are a people with great
catholicity in outlook: The growth of
the film industry in West Bengal is in
the interest of our Indian culture. It
is in the-interest of these employees; it
is in the interest of the film industry
as a whole. Sir, we are hearing dis-
torted statements to the effect that
Tagore’s writings have been done away
with at the primary stage of Educa-
tion. It is not so. The other day the
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Prime Minister made a statement about
it. The Left Front Government in
West Bengal is publishing ‘The Collect-
ed Works of Tagore’ as a cheap edition
for the benefit of our people. We are
honouring all our  great cullures of
India. We want compulsory screening
of Bengali films for 12 weeks in a year.
The other day, in the State Information
Ministers' Conference, the hon. Infor-
mation and Broadcasting Minister was
full of praise for the draft Film Bill,
put ultimately, do you xnow what has
happened? The Information Minister
praised that Bill, he said, he was very
much interested in that Bill and so on.
This Bill passed through other Depart-
ments, other Ministries, the Home
Ministry etc. and then it came to the
Law Ministry and the Law Ministry
said, it is unconstitutionai: it is viole-
tive of fundamenta] rights and so on
and so forth. Sir, the hon, Minister is
himself a lawyer. The other day he
praised this Bill saying, it is a model,
it is having a great ideal and so on.
Now we find that the Lew Ministry is
coming in the way. So my question
is, how are you going to face this
situation?

Nw I come to Film Censorship, I
have got a few words to say on this
subject of Film Censarship. The
Minister stated on several occasions
that there are certain guidelines in this
respect. But, we are not very clear
what those guidelines are. Sir, what
we find is this: What cannot be passed
in one region of = the country, gets
passed in some other region of the
country. The hon. Minister hed agreed
that there were certain loopholes in the
Cinematograph Act of 1952 and the
Government were coming with a new
proposal in the form of a Bill. About
the Bill, etc., we all know. But what is
our experience? Taking advantage of
the Cinematograph Act, taking advan-
tflge of the absence of concrete guide-
lines, blue films in certain regions are
rampant and they are occupying the
markets. By screening the klue flms
in those regions, they are minting
money. I am not referring to those
regions at the moment. On several
occasions, I requested the hon. Minis-
ter to see to it so that such obscene

/
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films are completely removed from the
Market. At the 8th Film Festival, the
hon. Minister had assured us that he
would take certain steps to see that
certain art films which are of-great in-
terest to the people and also the low
budget films would be given proper
attention. The  hon. Minister had
assured that he would come ferward
with certain concrete proposals.

Sir, the West Benzul Government is
now facing a typical problem. It is
facing some serious problem, that is,
the problem of small and medium news-
papers. The bank is prepared to ad-
vance money for the establishment .of
a printing press [or printing books
only. But they would not advance
money to them if they want to publish
newspapers. The hon. Minister has
very recently said abcut the advertise-
ment policy in the smal]l and medium
newspapers. He said that they would
be given their due share, That an-
nouncement was made in the middle of
1980. But still it is not being imple-
mented. Sir, it is krown to all of us
that there is blackmarketing going on
in the newsprint market in the country.
This nefarious activity should be
stopped immediately. Now, take the
big newspapers. We have not yet been
able to diffuse ownership of these big
newspapers. It is still there. Today
even after the allocation policy in re-
gard to the advertisemenis, the small
and medium newspapers are deprived
of the advertisements given through
the D.A.V.P. They have not been getting
their newsprint quota.

Sir, you know that the Government
has come out with a policy announce-
ment with regard to the monopoly in
the newspaper business. The mono-
poly strangle hold gver the press hy big
businessmen is so much that today the
big newspaper magnates like the Times
of India are tryving to divide their
units. One of their units is at Bombay,
another at Delhi and stil another at
some other places. They are divided in
such a way that it would go against
the employees. If is done for the pur-
pose of deploying the employees and
depriving of them the normal benefits.
Sir, tfter the Palekar award, we see
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(Prof. Rup Chand Pal).

that in certain b»ig organisations, the
part-time journalists are being sacked.
Instead of getting benefits, they have
been deprived of what they were get-
ting earlier.

About the news advertisements ratio,
on Sp many occasions the question
came up before the House. In West
Bengal, there is one newspaper, the
name of which I Ao not want to refer
to, in which you will find that less
than 20 per cent news and sometimes
more than 80 per cent advertisements
are published. They are very much
against us and are taking up the cause
of the ruling party, ol course, but the
Government must ensure that they
maintain the desired ratio of 60 per cent
news and 40 per cent advertisement.
This is a thing to be discussed and con-
cretely finalised. If there is any ob-
stacle to that, that srould be removed

Now, 1 would like {0 make a few
other points. Earlier it was discussed
that A.LLR. should h:sve one correspon-
dent in every district, but till now in
many distriets, we d> not have the
AIR correspondents. In order that the
news from all the rural areag includ-
ing those pertaining to the backward
section are collected correctly, ihere
should be an AIR correspondent in
every district,

Further, it was promised earlier that
there would be advisory committees
for each AIR station. It has not been
done as yet. We do not know what
the difficulty is. I would like the hon.
Minister to come out with a statement
indicating the difficuities, if any.

I am nol laking up the guestion of
attack on journalists as such because
of paucity of time, but this is a ques-
tion which has not to be taken lightly.
In India, today the freedom of the
press is seriously at stake. On the
one hand, the Government is imposing
press censorship in  disguise, on the
other hand, though the hon. Minister
would scoff at it end refute this as
strongly as possible, vel there are cer-
tain instances where it was seen that
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there is press censorship. On the top
of it, people belonging to the ruling
party’ are attacking the journalists.
Very recently, in Orissa on two occa-
sions serious incidents of attack on
journalists took place. It is not only
physical attack, ©Gut sometimes the
journalists are attacked in other ways,
sometimes their independence is being
attacked: there is inducement and
things like that. We would request the
hon. Minister to see that the freedom of
the press is upheld. The people of
India had the experience of the emer-
gency days and now sometimes we hear
the footsteps of author:tarianism here
and there. We all know that during
the emergency days, there was press
censership, there was  censorship in
AIR and television coverage.

PROF. MADHU DANDAVATE (Raja-
pur): About the parliamentary proceed-
ings also.

PROF. RUP CHAND PAL: Yes, these
were either not covered, or were cover-
ed in a distorted way sometimes.

MR. DEPUTY-SPEAKER: And bLe-
cause of emergency, prof. Madhu
Dandavate came to power.

PROF. MADHU DANDAVATE: Are
vou recommending emergency again S0
that we come to power.... (interrup-
tions) ,

PROF. RUP CHAND PAL: If you try
to deprive the people of their just and
democratic rights, curb freedom of the
press, if you strengthen your strangle-
hold on the massmedia, then the people
will fhrow away your control to enjoy
freedom and earn their new order
where they have their freedom.
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SHRI G. NARSIMHA REDDY (Adi-
labad): I rise to support the Demands
for Grants of the Ministry of Informa-
tion and Broadcasting. As we all
know, this Ministry is one of the most
important Ministries. Its main object
is to keep all the people of the country
well informed regarding Government
policies and their programmes, and &ll
other important achievemenis in other
fields through the fourteen difTerent
media units at the disposal of this
Ministry.

As only about 36.17 per cent of our
population is educated, and due to bad
roads or no roads in most of the vil-
lages, the best and the cheapest medium
is only All India. Radio to reach every
corner and every person in our coun-

MARCH 25, 1981

Min, oj 1 & B 352

try. 1 must congratulate the entire
staff of All India Radio for their ex-
cellent performance out of the ecxisting
infrastructure they have. I would like
to remind the hon. Minister and the
Depuly Minister that All India Radio is
the backbone of their Ministry and
tlso the backbone of all our media in
this country. The performance of All
India Radio in respext of the primary
grade Dbroadcast coverage of the coun=
try would be 89.65 per cent by popula-
tion and 78.83 per cent by area, through
85 broadcasting centres with 125 medi-
um wave transmitters, 32 short wave
transmitters and three F.M. transmit-
ters. I am quoting these figures from
the report which they have given to
us.

I would like {o inform the Ministry
that the statistical figures which are
given may be true to the extent o the
capacity of the units they have., But
we all know that there are so many
places in our couniry today where
even no radio and no broadcasting
station can reach. For example; 1
would like to remind our hon. Members
that there is a place like Adilabad
which is a district headguarter in An-
dhra Prodesh, from there we cannot
catch the relay froin the radio station
at Hyderabad. And recently, I remem-
ber very well our hon. Minister has
made a statement and had informed
the Members that Adilabad is one of
the places selected where new broad-
casting stations are going to be open-
ed. But in the revort which he sub-
mitted to the House, I do not find it
anywhere. Probably, it is not coming
up this year and it may be coming up
in the future. 1 do not know. But I
request the hon. Minister to see that it
is included in this yecar's budget. Adila«
bad is not only a district headquarter,
but it is also one of the most backward
and tribal district of our statc. There-
fore, I request him—as he has already
said—to implement it.

SHRI NAWAL KISHORE SHARMA
(Dausa): Here is another Member
vocating the case of Andhra (Inter-
Tuptions) That is why it is a good ad-
vocacy (Interruptions). But you are
sitting so close to the Minister. .
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SHRI G. NARSIMHA REDDY: As
we all know, transistors are becoming
very popular in rural areas as it is the
cheapest instrument for euntertainment.
As we have already pointed out earlier,
for a country of our size and the con-
ditions in which we are living the
cheapest and best media is only All
India Radio, through which our Gowv-
ernment policies and programmes can
reach every person and every corner
of the country. Keeping this in view
in our Sixth Plan the increase in new
broadkasting units and improving the
exist'ng units should be planned in
such a manner that by the end of this
Sixth Plan every corner of the country
and every person should be covered by
All India Radio. This is what I would
request the hon. Minister to do.

The main focus and thrust during the
year had been on need-based innovative
programmes on the themes of commu-
nal harmony, national integration and
national development to buttress the
moral of the people to help themselves
and take the country forward. During
1981-82, keeping the existing conditions
in view, T would suggest that some
more items alsp should be included in
your main focus. For example, today
we all know the increase in corruption
in political circles, amongst officials
ang in private life, In this regard, I
would like to draw your attention to
the observations made by our beloved
Prime Minister during her address to
the officers of the CBI and State anti-
corruption officers. While inaugurat-
ing the conference, she said:

“Increase of corruption in all the
sections of society is eating info the
vitals of our society and needs to
be checked.”

This is a very important point on
Which ATR must focus attention and
inform the people of our country,
wherever they are, the situation in
which we are today.

The next programme which should
be include in the focus is this. There
have been so many debates regarding
deforestation in our county. Your All
India Radio is not giving any import-
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ance to this item over which every
citizen of this country, form Prime Mi-
nister down to the ordinary man, is
feeling so much. So, I request the Min-
ister to include in the focus the item of
afforestation. Afforestation is very ne-
cessary not only to protect the forests
but also to encourage private cultiva=
tion of new types of plants to raise
short duration forests. This is what I
want to impress upon the Minister.

Coming f{o Door Darshan, there was
much talk about introducing colour
TV, but nothing is indicated in the
budget. I would request the Minister
to indicate whether the programme
has been postponed for the good. In
my view, introduction of colour TV in
our country will be a big joke on the
poor people. We all know the econo-
mic condition of our people. Even or-
dinary TV is useful only to some afflu-
ent sections of the society. So, in-
creasing the number of TV stations
before we cover the entire country by
All India Radio is also not advisable.
When I say coverage, what I
mean is this. A person holding g small
transistor or a radio, should be able to
hear the programmes broadcast from
various stations without putting his ear
close to the transistor or radio. Now
because of our weak broadcasting sta-
tions, we cannot hear the programmes
properly. So, by coverage I mean the
proper way of broadcasting so that
people can easily hear the programs=-
mes. Therefore, till we achieve that
goal, further extension of TV stations
may be postponed. I may suggest to
the hon. Minister that it is very neces-
sary and urgent for his Ministry to
keep specially rural people who are
mostly illiterate but back-bone of our
economy and saviours of our democcra-
cy, well informed about the Govern-
ment’s policies and programmes, new
techniques in agriculture, etec.

Coming to the Film Division, the
cheapest entertainment in aur country
is films, as we all know. In this 1e-
gard, I would like to congratulate our
Deputy Minister for Information and
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Broadcasting, Kumari Kumudben Jo-
shi, who hag recently written DO Jet-
ters to all MPs regarding the shortage
of cinema theatres in our couniry and
to encourage construction of new ci-
nema theatres by providing loans to
persons who are coming forward to
construct cinema halls. It has been
said that we have only about 10,000
cinema theatres in India as against
the requirement of 30,000 recommend-
ed for our country by the UNESCO
World Communication Studies, I woulg
suggest that detailed study should be
made as to why cinema theatres are
not coming up and take remedial mea-
sures so that the people in rural areas
are encouraged to construct cinema
theatres. This is one of the important
and effective media to inform our peo-
ple about Government's policies and
their implementation and 1{o impress
upon them what is good and what is
bad for our society and country. There-
fore, this reguires encouragement.

Lastly, our news agencies are also
an important media. I do not know
whether the Government's grant-in-aid
of Rs. 34.54 lakhs released to the four
agencies on account of salary differen-
tialg of their employees, is sufficient or
not. A detailed study should be made
to find out whether the {our news
agencies have sufficient staff and infra-
structure to cover the entire country.
This ig very important because there
are so many small newspapers and es-
pecially vernacular newspapers which
depend only on these agencies for their
news. Therefore, 1 would request the
hon. Minister to find out their finan-
cial requirements. If more money is
required, the Ministry should not hesi=
tate to increase their grant-in-aid,

I once again support the Demands
of the Ministry of Information and
Broadcasting.
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MR. DEPUTY-SPEAKER: Did you
see the television the next day?
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I have confirmed it

from the news item.

the same day.

MR. DEPUTY-SPEAKER: I am tel-
ling you this because the Half-An-Hour
Discussion is after 6 O'Clock.

be covered the next day also.
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SHRI RANA VIR SINGH (Kaiser-

ganj): How is it connected with caste

war and class war?
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MR. DEPUTY-SPEAKER: Did you
see the television the next day? Shri
Rasheed Masood: No, the same day. I
have confirmed if from the next item.

MR. DEPUTY-SPEAKER: I am tel-
ling you this because the Half-an-Hour
Discussion is after 6 O'Clock. It may
be covered the next day also.

SHR] RASHEED MASOOD: ] have
confirmed it from the records.
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Kker.
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SHR] R. L. P. VERMA (Kodarama):
beg to move:

“That the demand under the nead
M:nistry of Information and Broad-
casting be reduced to Re. 1"

[Partisan afttitude of A.LR. and
Doordarshan favouring the ruling
party (12)]

“That the demand under the hcad
M:nistry of Information and Bread-
casting be reduced to Re. 17

[Misuse of mass media for poli-
tical ends by the ruling party in
censuring the real news and views
of the National Leaders and pub-
lic representatives (13)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced to Re. 1"

[Fa'lure to give autonomy to
AIR and Doordarshan like BBC -
and VOA' (14)] -

“That the demand under the head
Ministry of Information and Broad-
casting be reduced to Re. 17

[Over publicity of Ministers
over AIR and Doordarshan (15)]

“That the demand under the head
M!nistry of Information and Broad-
casting be reduced to Re. 17

[Policy of importing feature
films (16)]
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“That the demand under the head
M: of Information and Broad-
casting be reduced to Re. 1"

[Failure to curb violence in
Indian films which is having ad-
verse effect on the minds of young-
sters (17)]

“That the demand under the head
M'nistry of Information and Broad-
casting be reduced to Re. 17

[Failure to ensure free and bold
Press (18)]

“That the demand under the head
Mnistry of Information and Broad-
casting be reduced to Re. 1"

[Failure to give encouragement
to news agencieg (19)]

“That the demand under the head
Mnistry of Information and Broad-
casting be reduced to Re. 1"

[Failure to set up T.V. relaying
stations for wide coverage ( 20))

“That the demand under the head
M:nistry of Information and Broad-
casting be reduced to Re. 1"

[Failure to set up high powered
transmitters of AIR to counteract
the propaganda carried on by our
neighbouring countries (21))

“That the demand under tks head
Mnistry of Information uand Broad-
casting be reduced to Re. 1

[Failure to improve the stand-
ard of external services of AIR
(22)]

“That the demand under the head
Mnistry of Information and Broad-
casting be reduced to Re. 1"

[Presentation of boring program-
mes over AIR and Doordarshan
which require radical changes to
give direction to programmes (23)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced to Re. 1"
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[Policy of controlling the Press
through the allotment of rewsprint
and advertisements (24)]

“That the demand under the head
M.nistry of Information and Broad-
casting be reduced to Re. 1"

[Policy of encouraging the fore
eign film producers and dishear-
ten'ng the Indian producers (29)]

“That the demand under the head
M:nistry of Information and Broad-
casting be reduced to Re. 1"

[Policy of giving no ~hance over
AIR and TV to people who differ
from the philosophy of the ruling
party (26)]

“That the demand under the head
M:nistry of Information and Broad-
casting be reduced to Re. 1”

[Favouritism shown to certain
producers and their products by
the commercial services of AIR
270)

SHRIMATI GEETA MUKHERJEE
(Panskura): I beg to move:

“That the demand under the head
Information and Publicity be reduc-
ed to Re. 17

[Failure to prevent control of
big houses over newspaper indus-
try (28)]

“That the demand under the head
Informat.on and Publicity be re-
duced to Re. 1"

[Failure to give enough incen=
tive to Indian language papers
(29)]

“That.the demand under the head
Informafton and Publicity be re-
duced to Re. 1”

[Failure fo evolve a national ad-
vertisement policy to help small
and medium newspapers (30)]

“That the demand under the head
Information and Publicity be re=
duced to Re. 1"
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[Failure to evolve a raticnal
newsprint policy to help small and
medium newspapers (31)]

“That the demand under the head
Information and Publicity be re-
duced to Re. 17

[Failure to use non-aligned news
agencies pool (32)]

“That the demand under the hcad
Information and Publicity be :educ-
ed to Re. 1"

[Failure to compel the big news-
paper owners to pay to news agen-
cies proportionate to their income
and instead continuing massive
subsidies to news agencies (33)]

“That the demand under the head
Information and Publicity be reduc-
ed by Rs. 100"

[Need to reduce dependence on
multi-national news agencies (34)]

“That the demand under the head
Information and Publicity be reduc-
ed by Rs. 100"

[Need to develop a powerful
campaign exposing the evils of
dowry system through press media
as well as other mass media such
as AIR and Doordarshan, ete. (85)]

“That the demand under the head
Information and Publicity bs reduc-
ed by Rs. 100"

[Need to take steps against in-
decent advertisements and adver-
tisements derogatory to the honour
and dignity of women (36)]

“That the demand under ths head
Broadcasting be reduced {p Re. 1"

[Failure of the AIR to give pub-
licity to the news of popular mass
struggles (37)]

“That the demand under the head
Broadcasting be reduced to Re. 17
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[Failure to put AIR reporters in
neighbouring countries and dep-
ending on multinational news
agencies (38)]

“That the demand under the head
Broadcasting be reduced to Re. 1"

[Failure of the AIR to give ade-
quate and proper news of the op-
position parties’ stands and activi-
ties (39)]

SHRI T. R. SHAMANNA (Bangalore
South): I beg to move:

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure to give encouragement
to large number of artists of merit
in the AIR programmes (40)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure to tone up the admin-
istration of AIR and make it more
effective (41)]

“That the demand under the head
Ministry of Information and Kroad-
casting be reduced by Rs. 100"

L =

[Failure to give Bangalore city
television facility on priority ba-
sis (42)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure of Government to give
facilities to produce quality pic-
tures at lesser cost (43)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure to make the Internatio-
nal Film Festival held in Delhi
recently more useful and purpose-
ful by better organization and pro-
per planning (44)]
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“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure to fix better norms for
giv.ng National Awards for films
produced in India (45)]

“That the demand under the head
Ministry of Information and Eroad-
casting be reduced by Rs. 100"

[Failure to give mecessary aulo-
nomy to AIR to ensure its !umr_-
tioning in an impartial way (46)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Fa'lure to prepare a plan fo
make field publicity a better media
to promote better mnational unity
and development of rural areas
(47)]

“That the demand under {he head
Ministry of Information and Broad-
casting be reduced by Rs. 100"

[Failure to take steps fo make
available newspapers at less cost
(48)]

“That the demand under the head
Ministry of Information and Broud-
casting be reduced by Rs. 106"

[Failure to take steps to have
more institutions to teach and
train journalism in a sound and
scientific manner (49)]

SHRI SATYANARAN JATIYA (Uj-
jan): I beg to move:

“That the demand under the head
Broadcasting be reduced to Fe. 17

[Failure to give adequate time to
rural news on All India Radio (50Y]

“That the demand under the head
Broadcasting be reduced to Re. 1”

[Failure to g‘iw encouragement
to folk songs and folk artists cn
All India Radio (51)]

CHAITRA 4, 1903 (SAKA)

Min.cf 1 & B 386

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to set up radio station
and TV cenre in Ujjan (52]

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to propagate against the
evil of dowry on TV and Radio
(53))

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to produce and exhibit
films depicting evils of dowry (54)]

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to broadcast the views of
political leaders and other ecrno-
mic experts durng Budget session
on radio and TV (55)]

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to set up tiransmitiers
having a capacity of 500 k.w. for
eflective broadcasts (56)]

“That the demand under the head
Broadcasting be reduced by Rs. 100"

[Need to give encouragemeant to
local artists and culture in radio
broadcasts (57)]

“That the demand under the head
Ministry of Information and Broad-
casting be reduced to Re. 1"

[Fa'lure to provide adequate
time to opposition parties in news
telecast (65)]

“That the demand under the head
Broadcasting be reduced to Re., 1™

[Failure to ensure that mews
broadcast on AIR do not hurt the
feelings of the people (70)]
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SHRI RAMAVATAR SHASTRI
(Patna): 1 beg to move:

“Phat the demand under the head
Ministry of Information ang Broad-
casting be reduced to Re. 1"

[Failure to implement the pro-
vision of Official Languages Act,
1963 by AIR (59)1.

“That the demand under the head
Ministry of [nformation ang Broad-
casting be reduced to Re. 1".

[Failure to oust communal
elements from AIR (60)].

“That the demand under the head
Ministry of Information anq Broad-
casting be reduced to Re. 1”.

[Discrimination against opposi-
tion parties in AIR broadcastes

(61) 1.

“That the demand under the head
Ministry of [nformation ang Broad-
casting be reduced to Re. 1".

[Failure to give adequate iime
to opposition parties in AIR
(62)].

“That the demand under the head
Ministry of Information anq Broad-
casting be reduced to Re. 1".

[Failure to make AIR an auto-
nomous Corporation by freeing
it from Government hold (63)].

“That the demand under the nead
Ministry of [nformation anq Broad-
casting be reduced to Re. 1",

[Need to ensure that AIR does
not act as an instrument of
Government propaganda (64)].

“That the demand under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 100”.

[Failure to set up a television
centre at Patna (71)].

- “That the demand under the head
Ministry of Information ang Broad-
casting be reducted by Rs. 100",
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[Failure to check malpractices
in Patna station of Akashvani
(12)].

“That the demang under the head
Ministry of [nformation anq Broad-
casting be reduced by Rs. 100”.

[Failure to accept the demands
of the employees of AIR (73)].

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100”.

[Failure to make the artists of
AIR as permanent (74)].

“That the demang under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 100".

[Lack of democratic methods in
functioning of AIR (75)1].

“That the demang under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 1007.

[Giving preference to persons
belonging to a particular party in
the matter of discussions on
various subjects broadcast from
various stations of AIR (76)].

PROF. AJIT KUMAR MEHTA
(Samastipur): I peg to move:

“That the demand under the head
Ministry of [nformation ang Broad-
casting be reduced to Re. 1".

[Fa'lure to give more time to
Punjabi programmes on Delhi TV
in view of the fact that 90 per
cent of the population of Delhi
speak/understand Punjabi (77)].

SHRI A. K. ROY (Dhanbad): I
beg to move:

“That the demand under the head
Ministry of Information anq Broad-
casting be reduced by Rs. 100,

[Failure to enforce the recom-
mendations of the recent Wage
Board for the journalists and
other employees working in the
Hindi Daily ‘Awaz’ of Dhanbad
(78)].



389 D.G., 1981-82

“That the demand under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 100",

[Failure to keep representative
of the AIR at Dhanbad, the in-
dustrial heart of Bihar to cover
the first hand news from there

(79)1.

“That thedemand under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 100].

[Need to give more coverage
in the news broadcasts by AIR of
the views of the Scheduled
Castes, Scheduleg Tribes and in-
dependent Members of Parlia-
ment (80)].

“That the demand under the head
" Ministry of Information anq Broad-
‘casting be reduced by Rs. 100",

[Need to have effective censor-
ship to stop cultural pollution
through films displaying sex and
crime (81)].

“That the demand under the head
Ministry of Information angq Broad-
casting be reduced by Rs. 100”,

[Need to set up radio station
at Dhanbad to give special cove-
rage to the life of the miners and
activities in the coalfields (82)].

“That the demanq under the head
Ministry of Information ang Broad-
casting be reduced by Rs. 100”.

[Need to broadcast news in
Santhali, HO. and other tribal
languages ang songs of tribal
culture from the Radio station at
Ranchi (Bihar) (83)].

MR. CHAIRMAN: The cut motions
are also pefore the House.

SHRIMAT! GEETA MUKHERJEE
(Panskura): Sir, 1 do not know
whether the hon. Minister agrees
with the sentiments expressed by
Hon. Member Mr. Dogra regarding
l:'t‘l:ldty and coverage of the opposi-
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All that I can say is that if now
Hon. Minister Shri Vasant Sathe
would go through the previous par-
liamentary proceeding when this item
was discussed in this House, and
when he was hon, Member Vasant
Sathe, he would find how much he
was feeling about the treatment
meted out to Opposition at that time
by the All India Radio even though
at that time he did no challenge the
claim of the then Government that
490 per cent share in publicity was
being given to the Opposition. T hope
that you remember all that,

The point that has peen raised is
about discrimination meteq out to
Opposition. I would only like to give
you one example, not from any other
material, but from the material given
on the floor of the House in the
Rajya Sabha which was given as a
reply to the Question No. 2280 where
the Government had given the figures
about the number of M.P.s who were
called to an interview or called for
talks from February to December,
1980. 1t is their own figure. Out of
the 62 MPs whose names are there
plus 1 ex-M.P. we find that 11 M.Ps
belonged to Oppositioy and the rest
to the ruling party. I am sure this
does not conform to the 49:51 per
cent share given by the previous
Government,

Though I have no particular liking
for the previous Government, I
would say that due share has to be
given to the Government. (Inter-
ruptions).

This is the position. I believe this
is self-explanatory. My charge is
that the Opposition is being discrimi-
nated against.

I am ready to coricede the fact that
one of the major responsibilities of
the Government in regard to mass
mediag and publicity would be natu-
rally to disseminate Government
policy. But, unfortunately this has
turned out to be the monopoly of the
Government.

~But my main charge is thnt. by
listening to All India Radio and TV,
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one cannot know what is happening
in the country. Mass struggles that
have been waged on various very
legitimate issues do not find a place
there,

It you rely solely on this media,
you cannot get all the facts.

Our Prime Minister had said some-
thing the other day—she would have
to revise that had she only depended
on the pgovernment owned mass
media—but, I was glad that she said
in the police meeting that now-a-days
there are mews reports of numerous
atrocities against women and dowry
deaths, etc. So, she asked the police
to pehave. 1 have my own doubts
whether that is the way to make the
police behave. So long as proper
measures for getting rid of vested
interests are not adopted, police can-
not be controlled. But that is not
my point here.

If you would only hear the All India
Radio and the televigion, how would
you know that there are atrocities
committed on women, how - would
you know the atrocities committed
by the police on Harijans every day
at one place or the other? Would
you know that dowry deaths are
taking place almost daily? You
would not know any one of these
from the government news media; 1
challenge. With the greatest chagrin
I am charging the Minister on this.

I have saig about various mass
movements. 1 have very little time
at my disposal; 1 cannot illustrate all,
but I will cite one direct example
in which 1 myself was involved as a
humble worker of that organisation,
National Federation of Indian Women.
On the 9th of this month, there was
a big March, a 10,000—Women March,
on the streets of Delhi; on that day,
10,000 womep marched on the streets
of Delhi voicing a very legitimate
demand—demanding that effecting
steps be taken for bringing down the
prices. Did the All India Radio find
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one minute or even one second to
report that event? Was it not a news
of national importance? Was it not
a news of the irony of women on this
question? The television, which very
kindly found half a minute to show a
picture, only distorted it; it distorted
the name of that organisation. The
worst of all is that it said that ‘this
organisation is ready to cooperate
with the Government when they take
some measures’. Yes, we are ready
to cooperate. But was that the main
theme of the demonstration? Was it
not an indictment on he presen
policy? Wag is not a erying demand
for a change in the present policy
with regard to distribution ofiessen-
tial geods? That did not find any
reflection in this distorted half-a-
minute picture of the television. That
is why, my biggest charge is that the
people’s aspirations, their grievances,
their agony, are not being reflected
by the news media.

Now, about discrimination, I
would like to say one thing. Only
vesterday, Mr. Sathe justifieg spend-
ing so much on the kisan rally, I
have nothing to quarrel about that;
let themy spend. Now there will be
an occasion, a touchstone, to test the
non-discriminatory attitude that he
professes to be having. Tomorrow
there is a kisan rally. I would like
Mr. Sathe to ask his organisation to
take to filming and cover that in such
a way that a question of discrimina-
tion does not garise, and not cover it
in the same way as they had covered
the National Federation Women's
March. Tomorrow there is a debate
also. We will see py that time what
happens. ..

MR, CHAIRMAN: You are asking
the Minister to address the rally?

SHRIMAT] GEETA MUKHERJEE:
1 do no think that he will feel so
comfortable there. If he feels com-
fortable, he can. I am not the or-
ganizer, 1 have said about the news
value of jt. Here is one concrete ~ase
where we would like to test.
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): It will be covered
according to its mews value. Don’t
WOITY.

SHRIMAT] GEETA MUKHERJEE:
According to its news value as inter-
preted by the hon. Minister, Shri
Vasant Sathe,

SHRI VASANT SATHE:
me, but by the TV officials.

Not by

SHRIMAT] GEETA MUKHERJEE:
Another point is this, This is about
educational camgaign. You are talk-
ing so much about anti-dowry cam-
paign. Does Mr. Sathe know this?
In the television, in between two
commercia] things, there comes one€¢
little flash ‘Don’t give dowry’. DBut
the letters there are so small that
you need a magnifying glass to read
that this is a campaign against
dowry. If this is done on such a
non-controversial  issue, you can
understand. What is happening to
your positive campaign.

1 have two or three more points—
with regard to newspapers and others
which I would like to make without
spending much time. About working
journalists it has already been refer-
red to by my hon. colleague, Prof.
Rup Chand Pal. I would like to sey
two things about that. We would
like to know which are the houses
which have implemented Palekar
award, because in the case of Times of
India who are not implementing it,
it is not only to-day that it is being
disrupted but actually the last Wage
Board had to be scuttled because their
representative, Mr. Taneja walked
out. Since 1967 these people are
suffering. Since 1967 there has been
no wage revision for them. Keeping
this in mind, 1 would like the hon.
Minister to think of it and see that
those newspapers which are not im-
plementing the Palekar gward should
be denieq Government adwertise-
ments. But would he go in for that—
I would like to know from him.
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I would like to say a word about
the question of small newspapers.
That question was raised here—about
the 15 per cent newsprint levy, I
agree with those who gaid that small
and medium newspapers should be
exempted from it and the Govern-
ment is considering. T woul§ like to
know ongs thing. Where the really
small and medium newspapers are
affected is the pricing policy of the
big newspapers. To-day I saw one
paper coming out with 22 pages out
of which 164 pages are advertise-
ments. Another paper of Bengal
which has been referred to by my
hon. friend here always devotes 75
per cent of its space to advertise-
ments. 75 per cent is on the lowest
side, and both are priced 50 paise.
I this is the situation, how will the
medium ang small newspapers com-
pete with them? Fixation of selling
price per page should be considered.
This kind of wunequal competition
should not be there between the
small and big newspapers. If neces-
sary, the laws have to be changed
and orotection for those laws also
ensured so that they cannot be struck
down by the courts,

I have one or two more small
points to say. All over All India
Radio ad hocism is going on as far
as employment, promotion, ete. 4re
concerned. Is it not true that the
departmental promoticn proposals for
Programme  Executives to  Asst.
Station Directors which have been
approved by the UPSC have been put
in abeyance because some others
have some othey demands. Those
who have other demands—may also
be justified and some way should be
found to meet their demand but that
is mo reason why these people
should be penalised. I think with re-
garq to employees and their promo-

tion some guideline should be laid
down.

.My last point is about this non=
aligned news agency...

MR. CHAIRMAN: I hope it is the
last,
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SHRIMAT] GEETA MUKHERJEE:
Sathesaheb said that they would see
that the non-aligned news agencies
are given more encouragement. I
would like to know one thing. There
is an organisation called International
Press Institute. It js one of the dead-
liest enemies of any pon-aligned news
agency. 1 would like to know whe-
ther this organisation helg a con-
ference in Nairobi, why the Chairman
of the Press Council of India went
there, why he graced that occasion
and why he gave respectability to
that organisation.

Lastly, 1 want to make one request
to Mr. Sathe. The Calcutta station of
the All India Radio is inaudible a'l
over the couniry. Mr. Sathe should
do something to see that the Calcutta
station which is one of the premier
stations of the country is strengthen-
ed so that we can, while sitting here
in Delhi, hear the voice of Calcutta.
I believe the whole nation would also
like to hear it.

SHRI GIRIDHAR GOMANGO
(Koraput): Sir, while supporting the
Demands of the Ministry I would like
to suggest a point which has not
been covered in the Annual Report
of the Ministry, namely, tribal deve-
lopment although there is mention
about the reservation made in the
Ministry.

Sir, while I would like to suggest
development measures to be taken by
the Ministry—and to this 1 will come
later—] would like to say a few
words about the remarks of the
Members from the Opposie gbout our
leader.

Sir, when we were in the Opposi-
tion gt that time also the party in
power directed the propaganda
against our leader to damage the
image of our leader and at that the
hon. Members who spoke on ihe
subject did not gpeak about the
attitude of the Government or about
the distribution of the t'me in the tele-
vision and radio—we also raised this
_Assue at that time and, I think, this is

according to the availability of time
and the importance of the news and
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the importance of the subject—but
they tried to damage the image of
our leader. That should not be the
approach and attitude. The hon.
Members from the Opposite who are
anxious to make their contribution
they will be happy if their names,
the name of their leader and paity
are covered put if the radio and the
television cover the names of our
leaders then they are unhappy.

Sir, there was a news ipn the news-
papers about the privileges, rights
and immunities of the Members of
Parliament vis-a-vis the role of the
Press and also the relationship bet-
ween the Press and the politicians. ,
Sir, we are the elected represen-
tatives and we are considered very
important persons. But to me the
Members of Parliament are not only
very important persons, they are also
very responsible persons, We are
very responsible persons and the
Press also has. a very res-
ponsible role to play and if
these two go together with one mind
and motive then I think there will
be no confusion. But we are going
with some motives in mind and ex-
pressing something in the newspaper
which gives an impression that a
particular man or a particular party
or a particular individual is of such
and such character. This amounts
to character assassination. If some-
body points out why it has been
published then they say the truth has
been written., Now whether it is
truth or false first the image of the
person concerned gets damaged., So,
the confusion gstarts. If the confu-
sion continues, I think, the relation-
ship between the Press and politi-
cians should be on a different footing.

Sir, I woulg like to define the role
and the responsibility of the Press.
To me Press has to express and
suppress. The Press should express
the image of the country and not
damage the image of the country;
Press should suppress the evil of_ the
society and shoulg suppress the evil
and damage done by any individual
or person to the image of the coun-
try. Expression ang suppression are
two important things.

-~
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Thirdly, Sir, they are creating a
wrong impression in the mind of the
people about the image of the coun-
try. They are covering only a parti-
cular section, area and region where-
as the news should cover the entire
country. They should cover ‘NEWS’
according to the definition given ie.
NORTH, EAST, WEST and SOUTH.
They shoulgy cover NEWS from all
corners of the country i.e. North,
East, West and South.

Sir, at present publicity is confined
only to a few cities. They should
cover the rural areas of the country.
Government should give as much
concession as possible for the small
newspapers published from the tribal
and rural areas of the country. I
submit that the newspapers have a
moral responsibility. The politician’s
word has to be carried to the masses.
The Presg gives the people food for
thought. They are giving food for
the people’s minds and hearts. Peo-
ple are closely exercising WATCH.
WATCH means, WORD, ACTION,
THINKING, CHARACTER AND
HEART. People are closely watching
the word, action, thinking, character
ang heart of people’s representatives.
People should know what is the ap-
proach of the Government; people
should know what is the attitule of
the Government; people should know
what js to be the administrative set
up. People should know what is the
allocation which is made. People
should know what is the achievement
made by the Government.

About Doordarshan and Radio there
are various measures undertaken by
the Ministry. What I sugegst is that
there should be a comprehensive net-
work of TV and Radio stations. There
are some areas where there is no
radio or TV network—especially in
the tribal areas. These should be set
up, There are two types of Litera-
ture and Tradition: One is written
Literature and Tradition. The other
is Oral Literature and Tradition. We
the tribals are mot having written
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Literature; we therefore . rely upon
oral literautre, that is, T.V. and
Radio. The Minister has given an
assurance that they will establish
production unitg for producing do-
cumentaries covering tribal culture
and customs, and traditions. I re-
quest the Minister, through you,
Mr Chairman, to strengthen . these
units. They should produce films
covering subjects like exploitation of
thes¢ people, untouchability practised
against Harijans, the culture and
tradition of the tribal people and so
on. These should be brought out in
their own language, not in any other
language. Then only they will reflect
the true picture of the tribal area.

I have seen the Report about the
various Development Schemes, |
have got certain number of suggestions
to make. They have not mentioned
how many radio stations are going to
be set up in the Tribal areas of the
country, We find that the coverage
is less. This should be remedied.
There was a proposal in the Sixth
Five-Year Plan, to have 2 or 3 new
Radio Stations in Orissa. But nothing
has been mentioned in this Report on
this point. You have introduced
Border Area Development Program-
me; likewise you shoulg alse have
Tribal Area Development Programme.
You should highlight the expansion
programmeg  undertaken through
films. You should produce enough
documentary films which will high-
light Tribal Development Programme,

Sir, the Newspapers in tribal lan-
guages should be given all encourage-
ment. They should be given help by
way of advertisements. At present
only 2 or 3 books are published on
‘Tribal Life and Culture’ by the
Publications Division. I think you
can publish more number of books
depicting Tribal Life and Culture.

Now, field publicity is very jmpor-
tant for the tribal areas and the
State Governments are also having a
separate Field Publicity Department
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of their own. But what is the allo-
cation of funds made for this pur-
pose? The Director of Advertising
and Visual Publicity can do much
for the people of these tribal areas.

Now, coming to the Pheto Division,
Sir, you know that the photographs
are taken to depict the cultura]l life
of the people in various parts of the
country. The Government should
ncet allow them to take nude photo-
graphs of the people of certain areas
and sell them to earn money. There
should be restriction on the taking of
nude photographs and seling the
same. It should be borne in mind
that the photographs are primarily
meant for depicting the social and
cultural life of the people and the

kind of dance and dramg they per-
form.

Here it is mentioned about the
reservations for the Scheduled Castes
and Scheduled Tribes on the adminis-
tration side. While making these re-
servations, there should no reserva-
ticns in the minds of those people.
They should be earnest in this res-
pect and there should be no contro-
versy over this and the rules should
be strictly followed in the case of
reservations for these people. If
there is any reservations in their
minds, then whatever reservations you

may show on paper will not be ful-
filled.

‘Sir, I would request the hon. Min-
ister to tell us the Government's ap-
proach anq the attitude about these
areas. It is said that you are cover-
ing the border areas. But I would
make jt clear that actually they are
not border areas. They are the tribal
areas. The Government should give
:a wide publicity in regard to the
cultural and social life of the people
living in these areas and they should
provide broadcasting facilities to these
people. The State Governments are
not so achive in the fielg of publicity.
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Sir, your Song and Drama Division
has got a number of schemes. You
can allocate a certain fund against
the network to be covered by the
Song and ‘Drama Division so that the
pecple of -these areas can take part
in the Song and Dramg activities. You
can consider mentioning in the Report
what you have done so far in the
tribal areag and what you propose to
do in those areas in the next plan.
Simply by mentioning ‘reservations
for the Scheduled Castes ang Sche-
duled Tribes' is not enough. The hon.
Minister knows about the problem of
tribal areas and the tribal people be-
cause there are also tribal areas and
the tribal people in his constituency.

He knows everything about them.
Sc he may consider covering some
specific programmes for these areas.

I do not say that the Central Gov-
ernment has not done anything for
the development of tribal areas. They
have done something in these areas
and I thank him for that. But much

more has to be done for the tribal,
areas.

SHRI A. K. ROY: Sir, it is a very
important Ministry for which De-
mands for Grants are discussed. There
is no quorum in the House. I want
that at least the hon. Members should
be called in to take part in the im-
portant debate on this subject.

MR. CHAIRMAN: Are you raising
his point?

SHRI A. K. ROY: Sir, Shri Mani
Ram Bagri is now going to speak and

let the hon. Members come and hear
him.
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
- '‘BROADCASTING (KUMAR] KU-
MUDBEN M. JOSHI): Sir, I have
very carefully listened to the Mem-
bers from the Opposition, Rup
Chandji, Rasheed Masoodji, Geetaji
from the Opposition, Dograji and
Narsimha Reddyji, Members from the
Congress (I) and lastly Mani Ram
Bagriji. He has given us compli-
ments. Let me thank him first. He
was kind enough to give us good
compliments. Sir, I was thinking of
just concentrating myself and my
speech on the developmental activi-
ties, and with what we are going to
have jn the 6ty five-year Plan. But
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now I have to keep the record straight,
when some of the Members of the
Opposition have put direct charges
and allegations on our media, parti-
cularly Television anq A.LR. Let me
recall that during the past few days,
in both the Houses. my colleague
Mr Sathe has given the correct figures
regarding the coverage of MPs and
leaders of the Opposition parties, and
those of the ruling party. Unfortu-
nately, I think the Members who
expressed their views, have not seen
the records, mor have they listened
to the speech of Mr. Sathe first.

Mr. Sathe will reply in detail. But
today, let me tell certain things very
frankly‘ and I would glso like to keep
the record straight. So, I will give
the figures, regarding the participation
of Opposition MPs. 1 am giving year-
wise figures. In 1978-79, during the
Janata regime, 4 MPs from the Oppo-
sition were given the opportunity on
four occasions, i.e. each one, once.
The nameg are: Shri Shafi Qureshi,
Shri Bhola Paswan Shastri, Shri
Yogendra Sharma—and Shri Pranab
Mukherjee, Congress (I). During
1980-81, during the Congress regime,
16 MPs from the Opposition have
been given the opportunity. The op-
portunity was given to them 19 times.
The MPs and leaders who were in-
vited o the AIR are; Prof. Madhu
Dandavate, Shri Sat Pal Mullick,
Shri Ladli Mohan Nigam, Shri Atal
Bihari Vajpayee, Shrimatj Margaret
Alva ang other Members from the
Opposition.

Now about the coverage of Par-
l’ament, in the national bulletin from
AIR. In December 1980, 94 Congress
(I) MPs. and 252 Ooposition MPs
were given the coverage. During the
Janata regime, i.e. in 1979, 38 Janata
Party MPs and 31 Opposition MPs
in January 1981, only 13 Congress (I)
MPs and 31 from the Opposition. In
February 1981, 48 from Congress (I)
and 96 from the Opposition; and in
March 1981, upto 22nd March—be-
cause I have not more figures—14
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Congress (I) and 44 Opposition MPs
were given the coverage.

They are talking too much about
the coverage in “To-day in Parlia-
ment.” This is the position about
Lok Sabha: February-March 1981,
ie. during the Congress Government:
244 Congress (I) Members and 406
Janata Party and Opposition Mem-
bers were covered. Now about Rajya
Sabha: 111 Congress (I) MPs and
381 Opposition MPs were covered.

AN HON. MEMBER: What a great
injustice!

KUMAR] KUMUDBEN M. JOSHI:
One thing more I would like to bring
to your kind notice, peacuse day in
and day out they make the allegation
against AIR and Television, i.e.
against the Minister of Information
and Broadcasting. Here is a state-
ment giving details regarding the
coverage given to the Prime Minister
of the nation in some of the very
important national newspapers. The
perioq is 1-1-1981 {o 14.1.81. This
is in respect of headline, lead, second
headline etc. During this period,
“Hindustan Times"” gave the coverage
to the Prime Minister 13 time “Pat-
riot” 13 times, ‘‘Statesman” 13 times,
“Indian Express” 12 times, National
Herald—23 times; The times of India—
50 times. Against the headlines given
by these newspapers, rational news-
papers, you will be shocked and sur-
priseq to know that A.LR. has given
only 9 times the headlines to the
Prime Minister of this nation.

Whatever they say day-in
and day-out ‘n the Parlia-
ment and outside, I think

these figures will give a correct idea
regarding the functioning of the A.LR.,
T.V. and other media of the Minis-
try. Omne of the hon, members from
the opposition Prof. Rup Chand Palji
had mentioned by name. So it is my
duty to clear the thing. He said,
in one of the conferences, I said, that
this is a Government media. Yes I
said. Categorically, I expressed my
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views that this is a Government me-
dia. But we have given the complete
functional autonomy tu this media.
We never talk in the way in which
the then Minister and other leaders
in the Janatg Goverament were talk-
ing. We have given the functional
autonomy and that is the reasons why
these opposition lzaders and parties
are getting this much of coverage.
There is no day-io-day interference
in this media. I categorically said
that this is g Government media,
but the functional autoncmy has been
given to this media.

MR. CHAIRMAN: You are encou-
raging the opposition.

KUMARI KUMUDBEN M. JOSHI:
Yes, Sir, That may be the allegation
(Interruptions)

AN HON. MEMBER: The A.I.R.
should not be utilized like this.
-

SHRI NAWAL KISHORE
SHARMA: Would it not be fair that
the A.I.R. should give us that time
which is proporticnally given in the
House, because from the figures you
had quoted, it looks that the opposi-
tion has been taking a major time
and they have been getting undue
publicity? May I request you to
make a statement that, as in Parlia-
ment, we would be given that time
which is preportiohate to our

strength?

KUMAR] KUMUDBEN M JOSHI:
My name was mentioned about the
Press censorship when I had categori-
cally cleared up the position.

SHRI NAWAL KISHORE-
SHARMA: Madam, may I get a reply?
(Interruptions)

KUMARI KUMUDBEN M, JOSHI:
Categorically we have mentioned that
we never believe in the censorship of
Press, but when a specific question was
asked about the State, then I said it
as per the legal position. I had
cleared up the legal position of the
State authority.



403 D G., 1981-82

Regarding the Advisorr Com-
mittees, the Ministry has decided to
reconstilute all the Advisory Com-
mittees for Radio, and T.V. and the
process ig going on, Let me concen-
trate my speech on the development
activities which we are going to have
during thie 6th Five Year Plan. The
hon, members will agree that during
the 14 months of our regime, the main
focus ang thrust of our policy on
Radio and T.V., and on other media
units has been to produce and present
a need-based programme. particular-
ly on the them of communal barmony,
national integration, national develop-
ment. Besides, a particular gtress has
been laig on producing programme in
support of national campaign, for ex-
ample, eradication of untouchability,
creating social awareness for helping
the disabled persons, emancipation
of women indulging in anti-dowry
crusade, help and assistance to the
weaker sections, child welfare
strengthening the peoples faith-that
is very important—in the democracy
and the moral of the people to make
them self-reliant and self-confident
and to persuade them to participate
fully in the country’s march forward.

I will ;mow mention about the
financial aspects and performanee of
my Ministry. During 1979-80, against
the plan outlay of Rs. 23.52 crores, the
expenditure incurred was only Rs, 10.82
crores, that is 46 per cent. There has
been an allround improvement in im-
plementing plan schemes. 1 would like
to give you the figures. The All India
Radio is expected to utilize 92.3 per
cent for Dourdashan the share
is 373 per cent and for other
media it is 747 per cent. Taking
the overall picture of my Minis-
try when we implement the Plan
schemes the total expenditure will be
nearly ‘86 per eent. This is possible
because our Ministry is trving to
remove the bottlenecks in the imple-
mentation of the varius programmes,
That is the reason whyv this Ministry
could be able to achieve the results

Now, regarding All India Radio, I
would like to give vou some informa-
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tion because it is not possible to go
into details in the limited time avail-
able. The Government and the Minis-
try are very much conscious of the
problems and the situation jin the
North-E: stern region. For this reason
Governn 2nt hag decided to have a
Deputy-Director General with head-
quarters at Gauhati and we are lying
great stiess to cater to the special
requirem:ents of the North-Eastern
region, For this purpose it is pro-
posed to upgrade the short wave
transmitters at Gauhati and a new 50
KW transmitter will be provided to
carry the programmes of All India
Radio. Another 50 KW short wave
transmitter will carry an integrated
programme for the whole of the
North-Eastern Region. This Ministry
and the Government are very much
conscious of the development of the
North-Eastern region and the cultural
development of that region.

We are at the same time very much
conscious about our external services.
The development of our external
services through high power short
wave transmitters has been kept in
view while finalising the Sixth Plan.
In all six new transmitters, four 250
kw short wave transmitters at Ali-
garh and two 500 kw short wave
transmitters at Bangalore are planned.
In fact, this is going to get the biggest
chunk of Rs, 23 crores out of Rs. 122
crores to be spent during the Sixth
Five Year Plan.

Now, Memberg would like to know
about Doordarshan also. At present
Doordarshan is having seven stations
at the State headquarters. In the
Sixth Five Year Plan we are going to
have four more TV stations at
Ahmedabad, Bangalore, Trivandrum
and Gauhati. The other setting up of
eight new relay centres at Panaji,
Asansol, Madurai, Murshidabad, Vara-
nasi, Vijayawada, Cuttack and Kasauli,
setting up of programme Production
ceritres for all SITE On-going trans-
mitters; provision of TV services in
villages through INSAT—I—a detailed
scheme for this purpose is under
consideration. The existing TV
centres cover nearly 48,000 villages,
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The number of villages that will be
covered by the completion of the VI
Five Year Plan will be 62,000,

Some hon, Members raiseq some
points regarding Publication Division
and the scope of employment, I

would like to mention that we are

publishing the paper Employment
News in English and Rozgar Samachar
in Hindi and Urdu. The circulation
was previously 2.26 lakhs and now it
is 3.47 lakhs copies. This important
service caters to the needs the un-
employed people in the country, The
paper provides guidance and informa-
tion to the people.

Some Members mentioned about
the Urdu language. I woulq like to
just mention that this Department has
decided to have the Yojana in Urdu
language also.

17 hrs,

I would like to sav a few words
about our Press Ianformation Bureau.
For the first time, in 1980-81 the Press
Information Bureau has formulated a
scheme known as the study tour
scheme. During the year, PIB con-
ducted 12 such tours under this
scheme where special care was taken
to include representatives of small
and medium newspapers, especially

language newspapers, In these 12

tours, a total of 104 journalists drawn
from different parts of the country
were token. Out of these, 38 re-
presented English papers and 66
language papers. This Government
wants to give emphasis to language
newspapers and help language news-
papers.

Some members mentioned about the
facilities provided to the small and
medium newspapers. Small and
medium newspapers render great
service to the people living in the
rural and backward areas. The Gov-
ernment is quite aware of it, To
promote among them a better under-
standing and appreciation of govern-
mental policies and programmes,
Government has decided to provide
more services to the small and medium
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newspapers in terms of advertisements
also. This year, ] thing, in comparison
to last year, we have given more
advertisements to the small and
medium newspapers,

Films Division is also one of the
important divisions in the Ministry.
Films Division provides documentaries
to our field publicity units. The field
publicity unit again is a very impor-
tant unit which covers almost the
entire country more specifically the
tribal areas, where we have 1o
educate the tribal people and
make them more conscious about
their rights and duties also.
The Films Division has decided
to have a 18 mm project Sheme.
For this, the Ministry has decided to
have two production centres, one at
Calcutta and the other at Bangalore.
These production centres will produce
films specifically relating to art, culture
and socio-economic life and problems
of the tribal people. The production
of these programmes will start from
1981-82,

One of the important media is the
National Film Development Corpora-
tion. I would like to say a few words
about this unit also, because the new
Government came to power, it has
taken very important decisions which
will help the growth of better films.
So far as better films are concerned,
let us be very clear. The terms and
conditions for loans given to the film-
makers have been liberalised. If we
want to have better films on art,
culture, ete., we have to give loans at
a reasonable rate of interest. So, this
department has decided to liberalise
the loan policy, The maximum
operational limit for loan to be given
to film makers has been recently
raised from Rs 3 lakhs previously to
Rs. 7 lakhs now. The new producers
and directors who want to produce
films will be benefited by this. The
third decision we have taken is that
NFDC itself has taken up production
of films. Through NFDC, we want to
cater to the needs of the people.
Criticism ig there about sex and
violence in the films. Therefore,
NFDC has decided to produce films
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*SHRI N, SELVARAJU (Tiruchira-
palli): Mr. Chairman, on behalf of
Dravida Munnetra Kazhagam to
which I have the honour to belong, I

istry of Information and Broadcast-
ing for 1981-82,

I haxe come across in the recent
past our hon, Minister’s frequent
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stress on colour T.V, in our country.
It is inexplicable to me why there
is no mention about colour T.V. in
the Annual Report of the Ministry.
Similarly, I 'do not find any referen-
ce to the hon. Minister’s speech about
making the I & B Ministry the nodal
point for all the activities of the
Central Government so far as inter-

-nal and international publicity are

concerned.

I have gone through the Annual
Report careully on 15.5.1959 TV was
introduced in Delhi, After 22 yeears
15.2 per cent of the population has
been covered by the TV and 61 per
cent of the total area of the land has
got TV coverage. When there are
only 11,61,311 Television sets among
the 68 crores of our people. I wonder
how this wide coverage has been achi=
eved. Even the urban coverage will
not be this much, it will be very much
less. Obviously there is somesthing
wrong in these figures and I request
the hon. Minister to clarify the posi-
tion of T.V. coverage in our country.

Sir, we have the TV station in Mad-
ras city in Tamil Nadu. Being the
coastal city, 40 per cent of TV cover-
age is wasted over sea and only 60
per cent of the TV coverage is given
to the adjoining areas of Madras
city, The land coverage of Madras
TV station is very much less. There
is the proposal to have satellite TV
relay station in Kodaikanal in Madu-
rai District. We have also the pro=-
posal to have a TV station in Trivan-"
drum. With this, the southern tip
of our land mass, Kanyakumari will
have TV coverage. I say this from
the point of view of wider coverage
by TV of the central parts of Tamil
Nadu. I suggest that a TV  Relay
station or a full-fledged TV Siation
should be set up in Tiruchirapalli, If
this is done, the neighbouring
tricts of Tanjore, Pudukottai and Sal-
em Districts will be covered by the

*The Original Speach was delivered in Tamil. >



T

—

421 DG, 1981-82

TV and about 1.6 crores of
will be able to view the TV.

people

I find that in the VI Plan Tamil
Nadu_has been completely reglected.
When we compare Tamil Nadu with
other States, West Bengal has been
allotted Rs. 1071 lakhs, U.P. Rs. 974
lakhs Karnataka 626 lakhs and Ta-
mil Nadu a paltry sum of Rs. 251
lakhs for the entire VI Plan. I would
like to know why this step-motherly
treaiment has been meted out to Ta-
mil Nadu I demand that justice should
be done to Tamil Nadu so that the
aspirations and hopes of the people
of Tamil Nadu are not belied.

Some months back my leader Dr.
Kalraignar Karunanidhi, who is the
Opposition Leader in the Assembly,
was participating in a public func-
tion and there was TV coverage of
that function. The Chief Minister of
Tamil Nadu could not tolerate the
political importance being given to
the political rival. He admonished
the TV officials concerned by not in-
viting them to any public functions
organised by the Government of
Tamil Nadu. He wrongly briefed
the Central Government also on this
matter. After the officials re tract-
ed, now they are allowed to be pre-
sent in the public functions. It looks
as though the Centre has also succums-
ed to the political pressure of the
Chief Minister of Tamil Nadu. That
is what the people of Tamil Nadu feel
about this sordid affair. Dr. Karuna-
nidhi is an opposition leader and he
should be given the due imporiance
required in the democcratic set up.
Similarly, the TV people do not give
importance to functions and recep-
tions hosted in the Airports or in
other places, which are attended by
the local M.Ps. They do not give to
the M.Ps. even the importance that is
shown to a fourth rank film actor of
Tamil Nadu. This also must be looked
into by the hon. Minister.

“The 9 P.M. news broadcast over
ALR. is not only of nationa] impor-
tance but also relayed over foreign
channels. Unfortunately, the news-
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readers do not read the news; by they
think that they are modulating their
voice. But it looks that t{hey are
singing the news in a Hindustani
raga, Similarly, the AIR announcears
also give an impression that they
are not announcing but singing. It
should be ensure that well-trained
personnel quite conversant with Eng-
lish should be asked to broadcast
the 9 PM news, At present jn Tiru-
chirappalli there s a relay station.
All the equipment and machinery
have been installed for converting
into a full-fledged station, But on
account of delay in the recruitment
of personnel thjs is being delayed.
It must be ensured that the Tiruchy
station becomes an independent sta-
tion immediately. If that is done, then
the southern districts of Tamil Nadu
will get Radjo coverage,

The songs and other programmes
being telecast are all out of tune with
the modern times. The songs of films
in which the Chief Minister acted
some decades ago are telecast. The
songs from new films do not get an
opportunity. It is very essential that
the AIR and the TV should_be re-
moved from the clutches of the Chief
Minister of Tamil Nadu and e made
to function independently.

All of us realise that the superstiti-
ous beliefs are the stumbling blocks in
making spectacular economic and soc-
ial progress in rural areas. Similar-
ly, the evils of dowry system gnd the
unrestrained child-bearing also ham-
per the progress which we want to
make. TFilms depicting fthese things
should be produced by the Films Di-
vision and be exhibited in the rural
areas through mobile wvans. The
audio-visual experience will make the
desired impact on the rural minds
about these social evils. Similarly,
filmg about the social tensions created
by caste and communal conflicts
should also be exhibited through films
with the help of Mobile Vans. .

For each Cabinet Minister one In-
formation Officer is attached and his
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main function seems to be to apprise
the- Press about the tour programmes
of the Minister. He should be g'ven
a chance to get himself fully 2cquint-
ed with the activities of the Ministry
and also about. the decisions teken in
common interest, He should also
be enable to give publicity over AIR
and TV for such = of those activities
which relate to the common good and
also which relate to economic and
social good of the nation.

The I. & B. Ministry is loaded with
many Departments. like AIR, Tele-
vis.on, Films, Press Field Publicity Re-
gistrar of Newspapers etc. Because of
this the Ministry is not giving the
importance that is due to the Publi-
cation Division, under the charge of
the I. & B. Min'stry. It snould be
transferred to the Education Ministry
or to the Ministry which is managing
the Government of India Presses. The
Books of Mahatma Gandhi, the Caz-
etter of India ete. are all published
Ly the Education Ministry. The Pub-
lcation Division entrusted with the
responsibility of bringing wvut biogra-
phies of national leaders and their
works should be under the charge of
the Education Ministry. The books
bE_ing brought out py the Publication
Division are only jn English and

Hindi. The biographies of eminent
men of Tamil Nadu like Thanthai
Periyar, Arignar Anna, Mu. Varada-

rajanar, Kalyanasundaranar, Chidam-
baram Pillai should be published in
Tam'l by the Publication Division.
The writings of my leader, Dr. Kalaig-
nar Karunanidhi whose knowledge of
Tamil is unparallelled must be pub-
lished by the Publication _ Division.

There was a proposal to set up the
16 M.M. Film Centre in Madras and
I do not know what polit'cal interfer-
ence made the Government change the
decision to located it in Madras. It is
being set up in Bangalore now. The
16 M.M. film Centre will become a
success only if it is located in Madras.
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I request the Government to change
this decision and set it up in Madras.

The Food for Work Programme, the
Small Farmers Development Agency
Programmmes and similar programmes
are all being implemented through-
the State Government by {he Centre,
But the Government of Tamil Nadu
through AIR and TV takes all the cre-
dit for such schemes and the people
of Tamil Nadu are prevented from
knowing that these schemes have heen
intimated by our hon, Prime Minister
Mrs. Indira Gandhi. The hon. Min-
ister should take steps to see that
such undue advantage is not approp-
riated by the State Government of
Tamil Nadu.

I have another suggestion to meake.
The vacancies that occur in the State
and the central Puljc Undertakings
and for which recruitment is propos-
ed to be made shpuld be announced
in the regional languages over the
AIR of concerned .regians. This will
go a long way to help' the unemploy-
ed graduates in semi-urbans areas.
Similarly, the AIR artists should be
given precedence, irrespective of their
age, in the jobs that occur in Televi-
sion. That way only the ud hoe
artistes of AIR will be able to get
permanent jobs.

1 have also to point out that the
regional language mnewspapers do
not get advertisemenis from the Dir-
ectorate of Advertisements and Visual
Publicity. It must be made automa-
tic that any paper having a circula-
tion of than 20,000 copies should get
advertisements from the DAVP. The
recent hike of 15 per cent customs
duty on the newsprint in the 1981-82
Budget will aggravate t{ne sickness
in newspaper industry. “The hon.
Minister should use his good offices to
get this hike reduced.

Lastly, the Censoring of iilms is not
being done  impartially, A  Tamil
Film is given ‘A’ Certificate and the
same film with similar scenes in ano-
ther languages gets ‘U’ certificate.

—
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“This is wrong. The local d gnitaries
should be given a chance to serve on
the Regional Censor Board and the
local M.P. should be made {o serve cn
the Regional Censor Board. This
will remove the imbalance which 'is
being there now.

With these Words I support the De-

mands for Grants of the Ministry of

Information and Broadcasting.
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MR. DEPUTY-SPEAKER: Mr. Jain
you can continue tomorrow. a

18 hrs.

PAPERS LAID ON THE TABLE --
Contd.

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
VASANT SATHE): On  behalf of
Shri Sawai Singh Sisodia, I beg to.



